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THE HIGH COURT OF MEGHALAYA 


AT SHILLONG 


ADVERTISEMENT 

Outed, Shilln11g, the 6th Nove;rnber, 2015 


~o HCM 11/170/20 13-Esll/ Applications from Indian Citizens 

(a:s defined tn Article 5 & 6 ot rhc Constitmion of lndin) L~rc invited to lill up 5 

(fivcl v~tcant posts ol Contingent Staif (llratle-TV), in the High Court of 

1\leghalaya at Shillong at the flxed Pay of Rs.GOOO/-(Rupecs sLx thousand) only 

per month. 

The application in platl1 pnper (leg~-tl :;rzc preferably computer typt>d) 

uolrlressed LO "The Registrar General, High Court of lt!eghalaya at 

S hillong, M.G.Road, PIN 973 001 " stalmg 1) Name .n Full (in block cclptlal), 

.:J Fntht, .. ; llusb<Jnd's Name, 3) l\1rJther's Nnme, •1) Date of birth (in ChnsLian 

era). 5) Permanent Address with PO/BPO, PS, District, PIN Code, Mobile 

number/Phone n\lmhcr, e-Mail ID etc., 6) Tc·mporary Address ,..,ith PO fBPO, 

PS, o,._tnct, PIN Code, Ivlobile number/Phone number, e-Mail 10 etc., 7) 

Addn.:sg lor Comrnun1cution in Full (if different from addrc:sses at Coi.S & b 

ubove) 3) Gender (Male, Female, ULI1cr· «tc.), 9) Manta! StatLJ~ 

(Married/llnmarncd), 10) Nationality, 1 q Social Category (ST/SC/Gcneral 

30111etc J, 12) Religion, 13) Age as on Ch·tobt!r. 2015. 14) Educatmnal 

Quahf1couon. wnh nuested coptes of cerliltcates, 2 (two) copies of recent pass­

port stze photograph, a Demand Drnft of F~s.l 00/- (Rupees one hundred) only 

ior General applicants and Rs.SO/- (Rupees iifty) only for ST/SC applicants, 

rlrawn lrom a Schedult~d Bank in favour of "The Registrar General, High 

Court of Meghalaya" payable at State Bank of India, Shillong Main 

Branch and .:>nc: "elf .1cldrcss sullt• 1t ntly ~t1mped envelope should real.h lht. 

olri~·· ol tl1c undcrsignt:d on or before 24th ~ovember, 2015 (Tuesday). 

The candidate should not be less than 18 (eighteen) years of age and not 

more than 27 (twenty-seven) years in case of General Category candtdates and 

32 (Thirty-two) yer-m; of age in the casr.: of ST/SC candidal<!s Ol'l the last dute of 

fthng Lhc app!Jcallon. :-.Jo appltcntwn shall be r~ntertained from a person whose 

age IS less th<ill 18 year,. The ttpper age: iimll shnll be rela'\ablc by 5 years in 

1s< • f qn-iJdates bclon~ing to the ex sftrviccmen 

EDUCATIONAL QUA~IFICATION: CLASS-VIII PASSED. 



I
.; 

Gen e ral Information: 

s. 	 The las t date for submission of application will be on 24lb November, 

2 015 ITuesday). The ''ht-.t da te fo r· :-.ubmission of applicatinn", shall~tl~o be 

the date of d e te rmining the cli~bilit} cr·itc ria of the Candidates for the 

JlO!"b. 


2 . 	Applicalions recci\·ed after the l(tsl date of submission due to postal delay 

or any other reason will be summrtrily rejected. 


3 . 	No TA/DA shall be paid to the applicants for attending the personal 
IIHc;!IVJCW. 

II . 	lncornplett~ applicat.to sball be rejt•cted. 
5 	 r-~or iurther details, R~gistry of the High Coun of Mcghalaya at Shlllong, 


may be contacted during office hour on nll working days only or visit 

official websitc: http: II mcghalaynh!g,hcoun.mc.m 


6. 	 l'h..: power of relaxation of upper uge limit mentioned above shall be with 
Hon'ble the Chiel Justice as his Lor tshtp mny deem necessary. 


7 The above mentioned posts are purely temporary. 

8 The mtmber of posts to be tilled up rnay be increased. 


RY. 	order·. 

REGISTRAR GENERAL 

,\·lerno No.!ICM.IJ/170/2013-Estl 33~A Shillong. the 6th Novemb~:r, 2015. 
Copy to:­

1. 	 The Special Secretary to the Government of l\1eghal!lya, Law 

Depanmem Shtllong. for l,<ind infornwtion. This has a reference to 

Govt. sanctt~>n kller No.W(A)l9/2005/Pt.l/227 dated 5th 


Dcc .. 20 11 

2 	 The Regtstrar attached to Hon 'ble the Chief Justice, High Court of 

Meghalaya at Shtllong. 
3 	 The Registrar lAdrnn), High Court of Meghalaya at Shillong. 
4, 	 Tht• Joint Reglstn•r-cum·Secretary 10 Hon'ble the Ch1ef Justice, 

lligh Court of Meghnlaya at Shillong. 

5 The Joint Reg1str 1r-cum·OSD. High Court of Meghalaya at 


Shillong. 

6. 	 The Joint Registrar·, High Coun of Mcghalaya at Shillong. 
7 	 Tlw Deputy Regisllar attached to llon 'ble Mr. Justice S.R.Sen, High 


Court of Meghalaya at Shillong. 

8. 	 The PS to Rcgtstrur General, High Cc·ur:. oi Meghaluya at Shillong. 
9. 	 The: Assistant Rcgtslrar (J..tdl}, High Court of Meghalaya ar 


Shillong. 

I0. The Assistant Registrar (Protocol), High Court of Meghalaya at 


Shillong. 

I I 	 The Libruriun-cum-Rescmch Off1ccr, High Court of Meghalaya ut 


Shillong. 

12. 	 The PRO/Prolocol Officer/Court Officer, High Court of Megholaya 


ar Sbillong. 

13. 	 The Pri\'atc Secretary to Hon'ble Mr. Jusuce T .Nandakumar Singh, 


High Cou'tt of Meghalaya at Shillong 

. 14. Th~rivate Secretary to Hon'ble Mr. Justice S.R.Sen, High Court of 


_,.Mcghalaya at Shillong. 

\_!.9/ The Systems Analyst, High Court of Meghalaya at Shillong. She is 


directed to ·upload the above above nd\'ertiscment immedtately. 

16. 	 The Sr. Translator life Sty), lligh Court of Mcghalaya at Shtllong. • 
17. 	 The Supcrintendr;nt {Judll, High Court of Meghalayn at Shillong. 



IS The Editor, Shillong Times, Shillong {English Daily Newspaper), 
wtth a request to cause publication of the ubove Advertisemem for 
2(two) altt·rnate days ~1nd submit the bill in triplicate for early 
paymcm. 

19 Tht' Editor, Mawphor, Shillong, with fJ request to cause 
publiGation oft he-: above Adveniscmcm for 2(two) alternate day~ 
and submit tht' bill in triplicate for c:arly payment. 

20 The Nc:ws F-:diwr. AIR, Shillong, for causmg wtde announcement in 
the local employment news atem. 

21. 	 The News t-:. iit 1 DO, Shillong, for cau::;ing v.idc announcemem in 
th!! local employment news item. 

22. 	 The Notice Board 
23. 	 The Order Book. 
24. 	 The Concerned Iiles. / 
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